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Sunderbkans, terror comes in many forms
suchas deadly sharks, hungry croocodiles,
higher on -the prowl, death-trips cf the
swamps and so on. But there is also
another soucre of horriot in the form of the
medieval high sea pirates who are still very
much active in this area, where fishing is
the principal source of livelihood for most of
the families. Only recently, the pirates
attached the poverty-stricken fishermen,
held them captive and demanded huge
ranson, which these poor people could ill-
afford. The pirates are mostly Bangladeshis
andthey know this area better then even the
local inhabitants. These pirates donoteven
spare the womenfolk of the area. The bane
of the whole problem is that the local police
is not well equipped to deal with the pirates,
who have trawlers with more advanced
technology, fitted with Japanese motors.
The y have also sophisticated weapons and
after striking, they easily escape to their
safe havens.

Sir, itis high time that immediate action
is taken by the Central Government in
consultation with the West Bengal Govern-
ment to get some fishermen still held
hostage by these pirates released; assist
the State Government in equipping the local
police with the latest weaoirt and high-
powered mechanised boats to eradicate
this menace in sunderbans and thus help
the poor fishermen in this area, who now
face starvation as a result of not being able
to resume their only p-profession of fishing
to sustain themselves.

14.44 hrs.

MOTION OF THANKS ON THE
PRESIDENT'SADDRESS

[English]

MR.DEPUTY SPEAKER: We shall now
take up further discussion on the Motion of
Thanks on the President’'s Address, moved
by Shri Digvijay Singh.

Prof. Venkatagiri Gowda to continue
his speech.

PROF. K. VENKATAGIRI GOWDA
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(Banglore South): Mr. Deputy Speaker Sir,
last evening, just before 6 o' Cock, | was
called uponto speak not he Motion of Thanks
onthe President's Address. | rose tospeak
and spoke for some time and you asked me
to stop, as the time was up. Now, | resume
from where | stooped yesterday.

Sir,there was areference to allegations
against the BJP. The Congress Party, its
friendly allies-not so friendly allies and
hastily allies say that the BJP is communal,
the BJP is fascist, the BJP is anti-secular,
the BJP is anti- minority, anti-Muslim and so
on. These allegations are totally unfounded.
What is secularism? Secularism is an
interpretative concept, indemnified ahd in-
definable. It is only a state of mind. | must
remind you that as earlyy as in 1940,
Maulana Abdul Kalam Azad, who was the
then Congress President, addressed the
Congress Session and said, “l am a Muslim
and | am proud of being a Muslim: But mu
Islam does not come in the way of my
nationalism and democratic secularism. “He
was a great patriot., a great humanist and a
great secularist also. Suppose, | say, | am
a Hindu, it is not communal because | am
Hindu and | am secular also. BJP want to
say that they are Hindus and they are also
secular. Therefore, secularism preached by
the Congress Party and its allies is not
secularisem in the real sense. It is pseudo-
secularism.

The President in his Address said that
there 1s a danger to  secularism in the
country. Where does the danger lie? They
say that India is secular. They say that the
Constitution is secular. In my opinion the
Constitution is most unsecular. Canwe call
itsecular when it envisages two sats of civil
laws forthe people of the country? There-

- fore, unless this Constitution is replaced by

another Constitution, which 1s really secu-
lar, the country will not be free from distur-
bances; free from quarrels. | urge the
Govemment to immediately appointa Com-
mission to redraft the Constitution and re-
place the present Constitution with a new
one.

Last time | referred to several crisis
facing the country. There are political,
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social, economic and educational crisis fac-
ing the country. Indian politics is in a state
of crisis. The Congress Party is a divided
house. See, what is happening in the Con-
gress Party. The Central Cabinet is in a
state of disarray. There are four people who
want to become the Prime Minister. But the
point is that the Congress Party in spite of
its unified vision, in spite of the fact that it
presents a unifiedd picture, it is a divided
house. So, the Congress is on the decline
and is on the way out. If it goes out what
will be the altemnative? The alternative is
BJP. BJP is ready to take over the Admin-
istration of the country. In our country
alrtady five States are under President’s
Rule. Some more are likely to go under
President's Rule. If this happens, there will
be political instability. This fact vends no
reference in the President's Address.

There is a social instability in the coun-
try. The Mandal factor has disturbed peace
in the society. Every caste group, every
religious group wants quota for itself in
Govemment jobs and if the quota is not
given then they create trouble and create
other difficulties, We know what happened
two yeafs' ago when students, especially in
Delhi, set ablaze became victims of suicide.

Fundamentally, there are two types of
economic crises; one is inflationary crisis
and the other is the balance of payment
crisis. These two crises were gifted to India
by Pandit Jawahar Lal Nehru.

When the Government took over, the
inflationary rate was 17 per cent and it said
that within hundred days it will bring down
the rate of infiaction tow hat is was in March,

" 1990 orso. But the point is, has the inflation
come down? In spite of the erates coming
down inflaction is rising.

Peoplg ‘talk of Reaganomics. It is an
emboiment of the economic philosophy of
the President Reagan. There was
Thatcherism, which continued the eco-
nomic philosophy of Margaret Thacher.
Now, people talk of Clintonomics, which
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contains the philosophy of President Clinton.
In the same way there is Manmohanomics.
Itis good enough for a country but it is over
shadowed by its politics. It has got some-
thing different to offer, be has to go by his -
politics, thanks to the Congress party.

So, Itald you. there are tow crises. The
gap in the counfy’s balance of payment
position is widening Exports are rising at
the rate of 4 per cent and imports are rising
atthe rate of 18 percent. There will be a big
gap which will filled by borrowings from the
World Bank and' Intemational Monetary
Fund. What would be its consequence?
India is about to enter the debt trap.
External debt of India is of the order of Rs.

- 2,30.000 crores. Whois to repayit? Itis not

you and me, not our children not everr our
grand children. If it is not paid, the country
will enterinto a debt trap. Therefore, unless
these crises are resolved, country’s eco-
nomic progress will come 1o a standstill. It
is unfortunate that the President has not
referred to these two cnses.

Now, there is an educational crisis.
Higher education in the country is in a state
of crisis. The UGC which funds research
inthe Universities and in various institutes of
leaming is extraordinarily liberal. But where
is this research? The' research is for the
most part plagiarism or rehash of what is
done already. Itis true thatthere are a few
centers of excellence in the country but they
are few and far between and the progress
depends upon high quality of research.
Therefore, unless we create centers for
excellence, there is no point in funding this
research whichis only plagiarism or rehash.
In our country, there are several medical
colleges collecting heavy captivation fees
from / the students and select them on the
basis of merit. In some collages, the capti-
vation fees range from Rs. 2 lakh or 3lakh
and even goesunto Rs. 10lakhalso. Unless
the students are prepared to pay this money,
they won't be able to get admission in the
colleges however merited they may be.
Therefore these are the points which the
President hasignoredin his Address. There-
fore, unless these gaps are filled, unless
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these crises are averted, India will be in
great trouble in the days ahead.

With reference to the defence expendi-
ture, the hon. Ministerfor Defence had said
that the expenditure should be cut. But it
is unwise to cut expenditure on defence .
Shri Manmohan Singh, The Finance Minis-
ter has said that he has raised the defence
expenditure to Rs. 19180 crore. Itis good
India is within the ring of fire. India 1
surrounded by neighbours who are unfriendly
and hostile like Bangladesh, Pakistan and
so on. Pakistan has got seven nutlear
bombs at their disposal. Unless India goes
nuclear , India’s future will be very bleak

Therefore, | urge upon the Govemment
to step up defence expenditure andto go it
for the manufacture of nuclear bombs so
that in the event of any hostility, India can
fedend | do not say India should drop
nuclear bombs on Pakistan or Bangladesh
or any other country butwe should possess
nuclear bombs as a matter of defence.
Unless somebody attacks-us, we should
keep them in the cold storage, and drop
them only when they drop bombs on us.
These points were not them only when they
drop bombs on us. These points were not
raised by the President in his address.

Therefore, | thank the President witr
great reluctance, because he is a great
humanist, a great scholarand a great inte!
lectual. Unfortunately, the Address wat
prepared no! by him but by the Gover
ment.

| think the President for delivenng the:
Address impressively

PROF_K.V.THOMAS (Emakulam): Su,
atthe outset, if support the Motion of Thanks
moved by my good friend Shn Digvijay
Singh  Sir, this Govemment, under the
leadership of Shri Narasimha Rao is in
power for the last twenty one months. But
within these twentyone months, this Gov-
emment has to face a number of problems
which no other previous Govemments had
faced. Political and economic crises came
one after another just ‘like huge and angry
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waves slashing the sea rocks during the
thunder storm. Govemment and the Con-
gress Party’ showed unprecedented cour-
age and wisdom to carry the torch ot
freedom kindled forthsix years ago by ot~
great fore-fathers through the path trex..
by Panditji, Shastriji, Indiraji and Rajvij:

Sir, in June, 1991, when this Govemn
ment took the reigns of power, we inhented
an economy in a shambles and a politica’
system in cracks. Balance of Payment.
positions was shaky, foreign exchange re-
serve was meager. ’

Sixty-five tonnes of gold had to br
mortgaged just to pay the interest of fore.gn
loans and to import some very essentia’
commodities. India was surely losing it
credibility in the world market and in the
intemational forums.

Internal economic situation was taking
an alarming shape. The annual rate of
inflation reachedits peak of 118.7 per cem
in August 1991. The price of essential
commodities was  skyrocketing.
Blackmarketers and hoarders were taking
advantage of the situation. Essential com-
modities like rice, wheat, edible oil and
pulses were in source.

From this situaton of economic piracy
now we have reached a stage of consols-
tion. Foreign exchange reserve is now on
the safer side of 5 million US dollars. Goid
Sortaged is completely redeemed, More
that, as aresult ofthe liberal economic policy
of the Government, large quantity of goiws

- and sitver are now flowing into the country

Hawalavalas are losing their grip on the
blackmarket. Intemational community has
shown faith to deposit more money for the
development has shown faith to.

The annual inflation has come down 10
7 per cent in January 1993. Ricé, wheat,
pulses and edible oil and other essential -
commodities are freely available to the
people at reasonable pice. Price rise is
controlled. Farmers are getting remunera-
tive fortheir products. The decision forfree
movement of agricultural product is a boon
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to the farmers. Small and medium indus-
tries, who employ about two lakhs of
persons, are getting more employment.
Licence, permit quota rajis over.

The world leaders like Russian Presi-
dent, Yeltsin and the British Prime Minister,
John Major and others who visited this
country, have congratulated India for the
economic stability it has reached. But we
have still problems to face.

We have to feed lakhs and lakhs of
people. Today, moming, our friends from
Orissa, have been raising a point about
people who have died of starvation. So, our
aim should be full stomach for everybody.
We have to find employment for unem-
ployed people. An idle mind is a devil's
workshop. Ifa large number of youngsters
are going into the hands of terrorist and
separatist forces, one reason is unemploy-
ment.

Government has made eamest at-
tempts to solve the problems which have
creptinto our pollitical system even fromthe
time of independence. InJune 1991, when
this Government came to power, there was
no elected Government in Punjab. Terror-
ists and separatist forces had a free handin
Punjab. Now, after 211 months, we have a
peaceful and prosperous Punjab under a
democratically elected govermment. Mu-
nicipalities and Panchayats have again come
under the rule of the people of Punjab. At
this time, | salute the valiant and coura-
geous people of Punjab who have shown
unusual courage to free Punjab from the
clutches of terrorists.

| also remember with tears those men
who have laid down their lives for fighting
against separatist and fascistforces. | also
remember our left party friends who have
laid down their lives during this fight against
the terrorists in Punjab.

15.00 hrs.
Now the North-East Region is slowly

coming under the democraticumbrella. Boda -
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Agitation is taking a peaceful tum. | still
remember in 1989-90 when V.P. Singh
Govemment came to power in this
country, we lost Jammu and Kashmir by just
simply sending a Governorto Kashmir. Now
that Jammu and Kashmir is slowly coming to
the National mainstream and we are sure
that within the shortest period, we will have
ademocratic elections inJammu and Kash-
mir and the elected Government will find
solutions to the Jammu and Kashmir prob-
lem.

Sir, the LTTE in Tamil Nadu is under
control. Nexalite movement which as
spreading from Andhra Pradeshtothe neigh-
boring States is slowly contained within
Andhra Pradesh itself. So the forces which
were trying to divide the nation on South an
North, Urban and Rural, Hindi and Non-
Hindi, Majonty and Minority are slowly lossing
their teeth.

Our relationship with the neighbouring
countries are also improvirig. Russia was
our closest friend. Even though the former
Russa 1s no more, still we keep very good
relationship with the Soviet Union.

‘With China, we are trying to create a
new relationship. The visit of Rajiv Gandhi
to Beijingin 1988 tumed a new era the new
Indo-Chinese friendship.

Similarly Pakistan and India have a
particular relationship as they belong to the
some such continent. We have become
two countries but the people are common.
| am sure that a time will come when India-
Pakistan relationship will improve and we
will move together as a single nation in tne
sub-continent.

Sir. | cannot conclude my speech
without a world about the 6th December
1992 incident. it is the darkest day in the
history of our country. A political party which
was in power in four States, which is a
recognised Opposition in this House, which
has got 119 Members in this House, had
given assurance not once or twice but
several times both in the Housed in the
Supreme Court of this country that nothing
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will happen tothe structure in Ayodhaya, but
the structure is no more. It is not the
structure that has been demolished, it is the
heart of the people that has been demol-
ished.

| am sure this political party which has
started this communal divide among the
people notonly now,but earlieralsoit has
come in different names. We have seen
agitation'son Cow Slaughter, we have seen
agitation’s on Ganga Jal and in 1977 we
have seen the same party coming into
political power. In 1989 we have seen the
same party ruling the Government indi-
rectly.

Sir, a time has come when all the
domocratic forces in the country have to
stand united will face this communal party
sothatthe country can survive. | am sure we
will prove to the world that this ancient
nation which has a great culture and tradi-
tion and which has nurtured on diversity and
tolerance, is still a big reservior which can
supply the water of love and brotherhood
of mankind to this world, which is fragment-
ing into further divisions of regionalism,
race, religion and language. We think of a
nation which is united. We thank of an India
which is strong.

Before | conclude, | would like to quote
what Panditji has said.

“Who lives if India dies, and who dies if
India lives.”

Whatever may be our political differ-
ences we have to stand united so that these
83 crores of people will think about a nation

which is united from Kashmir to
Kanyakumari.
1505 hrs.

[SHRIMATI MALINI BHATTACHARAYA
in the Chain

SHRIINDRAJIT GUPTA (Midhnapore):
Madam, Chairperson, | have gone carefully
through the Address presented by the Presi-
dent to the joint House on 22 Feburary. |
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dont it impossible to support this Address.
This is not meant as any kind of disrespect
to the hon. Rastrapatiji because he is a
noble and eminent person know for his
know for his human virtues and qualities.
But everybodyknows that this speechis not
his. It has been prepared for him by the
Government, by the Cabinet and is sup-
posedtobe a statement of the Government's
performance and their programmes for the
future. :

In this Address there is not a word said
anywhere about the massive loss of human
life and property which took place in various
parts of this country as a fall out of 6th
December. Some words of remorse, same
word of pity, some words of solace or com-
fort one would expect from the head of the
State towards these unfortunate victims,
who they might be, whichever, religion they
may belong to the victims of rioting, of
arson, of murder, of loot, of rape. Those
ghastly incidents which took place and
which are an external shame for our coun-
try, do notfind a place in this address. There
is not a word said about the failure of the
Government and particularly of the Prime
Minister to live up to the assurance which
were given-l am not bothered about Shri

. Kalyan Singh's assurances, they do not

have any value for me- the assurances
which were given repeatedly by the Prime
Minister in this House, in the National Inte-
gration Council from the ramparts of the Red
Fort assuring the country that the protection
of the Babri Masjid was the responsibility of
the Government and that protection would
be carried out, me what may. Well, there
was a failure, failure may be due to many
causes, many many reasons. But, some
regret must be expressed at the failure to
carry outthese assurances. But, there is not
a word here in this Address. There is not a
word here about the very grievous injury
which has been done to the psyohe of the
main minority community in this country.
This injury which has been done to their
psyche will take many many years to get
over, if at all, | do not know. It has caused
a lot of trepidation among other minorities
also though they were not perhaps directly
the victims of the assault onthem. But other
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non- Hindu minorities also who live in this
country are apprehensive of their future
because of what happened. So, from this
point of view, this being the first President's
Address after the 6th December, one would
have expected some references to these
dark deveiopments  Unfortunatety, nothing
is there. Althoughthereis areferenceinthe
first paragraph 10 the: fact that.

“The basic premise of seculansm and
the ruie of law has been threatened,
and that everybody must strive to

counter the comrnunal propagandathat

has been letloose:  This is welcome so
far as it goes, but the President has
fanedtoindicate ortoidentify in any way
which are the forces which are respon-
sibie for this.  What are the people
supposed toleam from this observation
of the President, who is responsible for
this. | say this because so many theo-
nes are now being propounded in this
country as to who is really responsible
forthis orgy of communal violence which
nas taken place and this assault on the
basic ideas of secularism as we have
understood themallthese years. Some-
times it seems to me from what some of
our friends say, that it is the minority
community who is responsible or those
who speak in the name of the minority
community, they are responsibie for
creating this situation, not the others.

Of course, the BJP is not directly in-’

volved in the Bombay events, they say.
| am prepared to believe them because
there was no need for them to act in
Bombay because their partners, tneir
bed-fellows, thé Shiv Sena was there.
The leader of the Stiv Sena has, in cold
print, given a theory that all aggression
which was comm:itted was committed
by Muslims, there was no aggression
on'the part of the Hindus and all the
Hindus did was to retaliate. When you
use the word ‘retaliation’ it means tha!
you are being attacked by somebody
and in your own self-detence you are
having retaliate. This is the doctnne
which is being preached by the Shiv
Sena.

MARCH 3, 1993

President Address 552

My friend Atal Bihari ji, a very aloquent
speaker, probably the most eloquest speaker
that we have got, spoke here yesterday. Of
course, he was trying to preach a kind of
very comphcated and evolved theory but

“which also does not make it clear in the end

as o which are the forces which are basi-
cally responstble tor what has happened
because afer the 6th December, this coun-
try, as we knew it before 6th of December,
has hanged completely. The whole atmo-
sphere has changed. The whole thinking of
the people has changed The whole country
was thrown inte a turmod Perhaps such a
rmoil may overcome us agamn, | do not
Knorei, on thes one single 1ssue which war
screened. Underihis question of the mosqua
and the tempie, but behind it was this dan-
gerous doctnne of majonty and minonty
and Atali said that some time other, may
respected and now deceased senior leader
Bhupesh Gupta inthe other House, had said
or had him- | do not know what- that- there
1s no such thing as Muslim communalism or
Muskm fundamentalism, Well, i cannot con

tradect him and | cannot varify this becaust

Bhupesh Babu 1+ no more. But | hnd it
extremely difficul fo beleve this becaus.-
cenainly communalism, fundamentalism anc:
al! these pemicious ideas do exist withir

every religious community There 15 nc.
doubt about it Among the: Mushim frenas
also, there are many elements and forces
which are preaching ideas, which are defr-
mtely communal and fundamentalist We
cannot supportthem. Butthen, as Pt. Neh-u
once said and Gandhip said several imes, it
is primary duty and seculansm ang tr.e
tolefance of this country, to ensuie that al!
the communities can lve fogether, and f ine
majority coinmunity take 1t into their heaas
that they willnot practise tolerance, thatthey
will not allow the other communities to func

tion as they wish. in their social life, in thet
customs, in their religious practices, then
perhaps there is no future beliefs, in their
religious practices, then perhaps their 1s no
future for this country

Madam, there 15 a relerence here by
the President in the second paragraphs.
which reads as follows.

“ The Central issue of the Ram
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JanmabhoomiBarbi Masjid dispute has
been referred to the Supreme Court
under Article 143 of the Constitution™.

As we know, this was done. | wish to
express my vehement opposition to what
has been done. | do not know it anybody in
the country has supported this after giving it
due considerahon

Asingle pointreterence has been made
under Article 143 which does not enjon
upon the Court to give any binding verdict ¢
decision, but simply to give an opinion. The
opinion of the Court is, of course, an impor-
tant thing. But we can understand if it 1s o
alegalissue. Butthisis notalegal issue, as
to whether a temple or some other Hindu
structure existed before the Babri Masjid
was built. Isitalegalissue? Thereis nothing
to do with law. It is a question of fact or
evidence. You Madam, or | or anybody
could be asked to sit in judgement on the
basis of whaiever evidence can be pro
duced before us and make up our mind as
to whether something existed there before
ornot Thisis neitherhere northere. Itis not
a legal point at all and | do not understand
why the judges of the Supreme Court should
be dragged into this. This 1s not their job !
may humbly say so. They are people who
are supposed to apply their mind to judicial
matters and to legal matters. What will then
happen? They will give an opinion, an
opinion which is notbinding. Anybodyis free
eithertoacceptit. Anybody s free, afterthis,
10 say that the similar procedure should be
applied to any other place in this country
which are so many, one so-called historical
or achaeological or other evidence whicr
anybody may try to conjure up

All other places- there are thousands of
places in our country-whose history runs
into hundreds and thousands of years- have
to be dug up again to find out what existed
there beforehand and that also there is no
final proof of anything. Some people, who
are individuals, are asked to give their opin-
on.

Therefore, we consider this reference
to be highly dangerous thing which the
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Government has done and we oppose it
We had always asked for a reference under
Article 138 and not the single point refer-
ence, but a reference on all the pending
petitions which relate to this dispute at
Ayodhya. There are several pending peti-
tions. They should all be reterred under
Article 138 so that the Court can go into afl
the legal disputes involved and give a bind-
ing award which everybody will have to
obey. Thathas notbeendone. The Goverr-
ment has kept the door open. As they say,
a Pandora’s Box has been opened. It will
lead to all sorts of bitter consequences.
Even now the Govemment should recon-
sider this matter. | only hope and pray tha
some of the judges. at least, | am sure,
whose conscience Is still alive, will refuse tc
be embroiled and refuse to be dragged into
this exercise. Itis nota part of their job atalt.

Madam, all of us wh sat in the House
this moming, of course, have been very
much distressed, | should say, at what we
heard about the conditions prevailing in
three distncts of Onssa- Kalahandi, Koraput
and Bolangir-where children are beingsold,
women are being sold in order to alley the
pangs of hunger and starvation and ne
water is available for drinking.

Is the plight of the poverty-stricken
masses of various parts of our country
reflected anywhere in this Address of the
President? We talk so much about rural
development programmes. | know that the
allocation in terms of rupees for rural devel-
opment has been increased in this year's
Budget. But the whole point is how much of
this money goes where and for what pur-
poseitis spent. Even Shri Rajiv Gandhi had
made a remark once saying that out of the
money that we allocate, the budgetary allo-
cations for various types of poverty allevia-
tion schemes, 75 per cent of that never
reaches the people for whom it is actually
meant down below at the bottom. The rest
of it gets eaten up on the way. There is no
use Mr. Mnmohan Singh patting himself on
the back only as a result of showing some
figures and saying that the allocations have
been increased. When you think of that and
when youthink of the picture of these women
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and children selling themselves in order to
get a few grains of rice or drops of water, it
is really something which defies description,
Madam.

There are so many problems, | am not
desirous of taking much time, Madam. Of
course, the people of Punjab deserve a
word of praise and we are all very much
relieved and happy, not that the terrorist
problem is completely finished, buttoalarge
extent it has been overcome and the evi-
dence of that is the massive tum out of
voters in the Panchayat elections in the
Punjab. The security forces have, it ap-
pears, managed to get the upperhand over
the terrorists and the evidence of that is the
demise of Mr. Manochahal only a few days
ago, the most dreaded of all the terrorist
leaders who have been functioning from
both India and Pakistan, and | am sure that
gradually the backbone of the militants hav-
ing been broken in the Punjab, the security
problem from which the people were suffer-
ing will gradually be solved. That is some-
thing for which we should be really happy
about.

| am not mentioning this, Prof. Thomas
has already done that for me, but the fact is
that not only the security forces, but so many
cadres of our party, cadres and leaders of
particularly the Left parties and the two
Communist Parties, have fallen victim to the
bullets of these terrorists in the Punjab over
the past several years. That was part of their
duty to the people, to be with the people and
not to remain sitting inside their homes in
order to save their own lives. But now the
Rashtrapati has spoken about the fact that
a package is required. Some people had
been saying recently that ‘we do not want to
hear anything about any package solutiot
because the Punjab s already onthe road to
solution.” Bitin paragraph 5 of his Address,
the President says:

“ The Centre remains committed to
finding a just and amicable solution to
alithe outstandingissuesin he Punjab.”

That means that there are many issues still
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outstanding, and it also means that the
Govemment is committed to finding a solu-
tionwhich | prefer to call a package solution,
which was what we had always been advo-
cating, to the question of division of river
waters, the question of the transfer of some
territory, the question of transfer of
Chandigarh, the question of economic de-
velopment of Punjab. All these questions
and many more have yet to be solved and |
would urge upon the Government to work
out such a package, as soon as possible, in
consultation with all the people.who are
involved including the people of Haryana
and the Government of Haryana and come
forward— this is the moment when the
initiative has to be seized. When the back
of the terrorists has been broken, this is the
time when the initiative should be seized and
proposals should be put forward concretely
which will pave the way to solving all the
other problems.

About Kashmir, | only wish to say,
Madam, that the first step which is required
to initiate some sort of political process is to
dismantle this bureaucratic set up which is
functioning there in the name of a Governor.
ltistotally alienated from the common people.
There is a Governor. | have nothing to say
personally against him. But, | am told on
good authority that conditions are such that
the Governor cannot travel from Srinagar
Airport to the Raj Bhavan except by a heli-
copter. He cannot travel by road and once
he reaches the Raj Bhavan he sits there
inside and he never goes out. He and his so-
called advisors have not contact with the
people, no communication with the people.
Therefore, itis essential to think of a new set
up, a new democratic, a more political expe-
rience and a political outlook, ifthey are tobe
only advisors, alright, let them be advisors
for some time more, but not by sitting inside
the Raja Bhavan ortheir offices. The people
must feel that there are people in authority
here to whom we can go, to whom we can
speak, to whom we can ventilate our griev-
ances, who will come and help us and try to
give us some relief. This situation is not
there and most of the officers who are in
position of authority, in Kashmir today, |
think 95 per cent or more of them whether
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they are civilian officers or military officers or
police officers, are from outsides Kashmir.
They are no Kashmiris and they are from
outside Kashmir . That itself has an inbuilt
estrangement and alienation among the
people.

Madam, there are people available
who can be putin these posts; only one has
to look for them and one has to trust them.
You cannot solve problems like this on the
basis of mistrust and distrust. They are our
people, they are part of our country. What-
ever Pakistan may say, Kashmiris are our
brothers and sisters and we must trust them
to this extent that today we do believe that
they want to return to normalcy and peace.
So, the whole system by which we are trying
to administer the countryis grievously wrong
and it should be changed. | hope some
steps will be taken in that direction.

Madam, | would say one or two sen-
tences about our foreign policy. Something
has been said here about our relations with
other countries. There is a reference to the
fact that there was visit from the President of
the former Soviet Union, which is now called
the Russoan Federation. Of course, itis a
good thingthat as a result of the visitand the
agreement that was signed, roughly one-
third of our foreign debt has been wiped out,
but two-thirds still remain. It is a quite
massive amount and furtherdebts are being
incurred daily. Before us, is looming the
prospect of the kind of a debt trap into which
so many countries of the Third World have
already fallen and from which it is almost
impossible forthem to extricate themselves.
But, anotherverythomy and important ques-
tion which was being widely mooted before
Mr. Yeltsin came here, was regarding the
military supplies. It is 1.0 secret that our
whole structure of our Armed Forces, their
equipment, their training had been almost
entirely dependent on the help we got from
the Soviet Unidn. Now, there was this
question that these supplies are being dis-
continued. Then, what will happen because
we have become dependent on one power?
That dependency was on very favourable
terms. Now, we will have to pay in hard
currency if we want to acquire armaments
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and equipments from other countries. Above
all, our Armed Forces were worried very
much about the non-supply or the discon-
tinuance of supplies of spare parts for our
planes, for our tanks, for our guns and for
our ships. No Armed Forces can survive
without adequate stockpiles of spare parts.
So, when Mr. Yeltsin came here, | believe,
this was the major issue which was taken up
with him.

Something has appeared in the Press
that some assurances have been given to
the Government of India regarding supply of
spares, regarding even production of some
of that equipment in our own country and so
on. But nothing has been revealed to us. |
do not know whether the Defence Ministry is
going to take this House into confidence at
any stage. | doubt it very much. We are
never told. In this President’s Address,
there is no mention of this topic at all. But
this is vitally important for this country, for its
security and therefore we have to know what
exactly we can expect or not expect from the
traditional source which usedto supply usin
the past. | am sorry that this omission is
there.

For this year, Rs. 19,000 crores Budget
for Defence has been provided. It is true,
though this amount is in terms of real value
because of the declining value of the rupee
may be even less than lastyear's Rs. 17,000
crores. Anyway, it is a massive amount for
a poor country like ours. But in real terms
what it will mean, capital expenditure part of
it, what it means? As far as modemisation
of our armed forces goes and regular supply
of equipment and spares we do not know.
We are lay men who are sitting here. There
are a few people a few people sitting here
who are retired servicemen and they should
look into this matter more carefully, if they
know enough onthis. But we have todepend
primarily for information on the Government
towhich the House is entitled and the House
must get that information.

About the economic questions, of
course, we will have some more occassions
to discuss in detail. The Finance Minister
has said many things about the new reforms
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policy. | cannot go into all that now. The
maijor liberalisation which has taken place,
according to the presidents Address in the
sphere of direct foreign investment and the
subsiantial reduction of import tariffs, cus-
toms dues. :

As far as ourindigenous industries are
concemed, domestic industries have been
built up at great expense trom the Govern-
ment funds, from the exchequer. in the
public sector in order to strengthen our seli-
reliance and our seli-sufficiency. parhcu-
larly in the field of machine building. Devel
oping countnes of the Third World have
always been weakest in the sphere ot capital
goods and machine building. Here it was
that our public sector was called upon to fil!
n many of the gaps and many very presb-
gious public sector concems-don't tell me
that they are all making losses because they
are not-have been set up relying on the
public funds which have been invested in
them, whether it is Bharat Electricals which
by the way is the only Company in the whole:
of the Third World which is capable of manu-
facturing the entire range of power equip-
ment. There is no other concern like tha!
anywhere. How are the Bharat Heaw
Electricals or Hindustan Machine Tools or
such other factories which specialise in ce:-
tain types of capital goods going 10 be
affected by this direct foreign investmeni
being allowed as pant of an open doct
policy? We have said in balck and whrie tha
we are not going to tell where they should
come and where they should not come
They are free to come wherever they likc

Secondly, | suspec! that out! capital
goods and machine building industnes are
going to suffer are great recession becausi:
of this open door policy which has beer.
followed. You may say that " the whole world
is doing it. Why should not we do it?" | know
that is the argument used now. Reforms
means you have to do these things which
everybody is doing throughout the world
There are now some dirty words in our
vocabulary because we do not want to
pronounce those words any more. At one
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time, they were very much in vogue. Now
they have become dirty words, such as *
self-reliance’. Is it to be wiped out com-
pletely? Such a word as socialism, which |
considered to be dirty word when it was put
into the Preamble of our Constitution where
there is no semblance of socialism any-
where has been put into the Preamble of the
Constitution many many years ago. Any-
way, nobody mentions it now anymore be-
cause it is a dirty word now.

About independent growth, people
laugh and ask: how can you have indepen-
dentgrowth? You can only be dependent on
somebody else. What about economic
sovereignty?(/nterruptions) So, | would say
that these are dirty words now

Madam, | will just take out one or two
points from this ‘Address because it says
that we should pride ourselves on the tact
that India has become the world's largest
sugar producer. But the irony of the situation
is that when we are the largest sugar pro-
ducer in the worid, we have decreed only a
few days before the Budget Session that
people who buy their sugar requirements
from the controlled shops, from the ration
shops now would have to pay Rs. 8.30 for
one kilogram of sugar-it is not in the open
market but in the ration shops. Outside, of
course, the prices will go up now to Rs. 14
or Rs. 16/- ;' do not know what, This is the
tree market economy. Is it the meaning of
free market economy? But, after all, the
supply of levy sugar and the control systern
was not meant for most of the people who
are sitting in this House | realise . It «
meant for the poorer section, the weaker
section. How they are expected to buy thes«
things at phase prices, somebody should
explain to us

Then, | would like to say about this
National Renewal Fund here about which a
mention has been made. | would like toknow
whether the Governmenthas decided finally
that the bulk of this Fund including whatever
more instaliments they may get from out-
side, is not going to be really spent for
providing altemative employment or re-de-
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ployment of surplus workers. The bulk of it
is meant simply for paying compensation to
the workers who will go out; who have to go
out; who will lose their jobs. Yes, some extra
money is to be given to them as a prize, as
a reward for the so-called voluntary retire-
ment. But real, positive outlook of providing
altemative jobs or giving re-deployment to
those people is notthere. Please go and see
what is happening in China. Reference is
made to China nowadays by so many people
approving the references. Previously it used
to be a taboo. Now, so many people say:
Please see how China is developing and all
that. “ Yes, you may call it reforrhed China.
But reform China has also got a big problem
of surplus labour. | was there only three or
four months ago. Some millions of people.
who, they say are surplus to their require-
ment in their present jobs, are to be shifted.
That means they have to be shifted to' other
jobs. They cannot be kept where they are.

Of course, they do not wantto go. Thatisa

fact. They do not like to go. For example, if
Shri Indrer Jit is told tomorrow that he would
have to shift from his job to another job, he
would not like to go. He will grumble. So, one
can understand the psychology of human
beings, of workers. But they are doing it.
First of all, for example they have caught
hold of the Govemment staff, the Govemn-
ment employees. They say the Government
Departments are bloated and over-staffed.
They have to be streamlined. The Govemn-
ment employees are being gradually shifted
tothe services sector. Eventhen it is proving
a very difficult job. But here this National
Renewal Fund, Which, in the beginning we
were told, is meant for this purpose, for re-
deploying, for training the employees fro
new jobs and then shifting the people to new
jobs. But | do not see any semblance of it
anywhere now. | do not think that, in our
country, unfortunately, we have got the
system orinfrastructure or anything fortrain-
ing people for new jobs and for re-deploy-
ment them. This money, the National Re-
newal Fund, is meant to pay them off. You
give your resignation letter and you will get
some extra money. With that, please go.

After that, what happens to you 1s not our

concem. This is what is the meaning of the
National Renewal Fund.
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As Tar as relations- | forget to mention
this, Madam, with Pakistan and Bangladesh
are concemed, of course, everybody here
has expressed the view that we are long
overdue in taking some more initiative for
improving our relations with Pakistan. We
cannot remain in a state of permanent hos-
tlity. We all know the attitude of the Pakistan
Government. But that is no excuse for us to
just remain marking time. We have to take
initiatives. ltisin ourowninterest. We should
remember that part from the people, the
anti-India and the aggressive sections who
are three in Pakistan, there are democratic
people in Pakistan also, there are many
democratic people in Bangladesh also-anti-
communal people, secular-minded people-
who want better reiations and friendship
with India and nothing should be done in this
country which weakens those forces and
encourages the forces of fundamentalism
and communalism. But now we should take
some steps. Even if our are rejected, it does
not matte. Let the world see that India is
taking concrete initiatives to start some
bilateral discussions with the Pakistan Gov-
emment on certain issues which have been
defying settlement for such a long time.

Shrimati Girija Vyas who spoke very
eloquently yesterday-l must congratulate
her, it was the first speech | heard from her-
she said something about the great care the
Govemment is taking or wanting to take for
women in this country. Well, | wish all suc-

.cess to them. But women include Muslim

women also. Women does not mean non-
Muslim womeh only. During Shri Rajiv
Gandhi's time, in order to placate the tunda-
mentalist forces in the Muslim oommumty
the Supreme Court judgment was upset by
a Bill here in the name of protecting the
rights of Muslim women which satisfied
nobody except the hardened communal,
fundamentalist elements in the Muslim soci-
ety. Women were thrown to the wolves the
Musi:m women were thrown to the wolves.
We protested at that time "and we voted
against that Bill. Some Mushm people also
who had progressive ideas. including some
womencame outside this ~ariament House
and tied themselves with chains to the rail-
INgs outside protestng against this outrage.
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But it was carried through, So, when we talk
about helping women, please think of these
Musiim women also, please think of those
women in Bolangir and Koraput who are
selling theirchildren, think of the tribal women
who suffer, God knows, how many indigni-
ties everybody. It is for those lowest, the
poorest, defenceless sections of women
that we should first give priority as to how to
uplift them and give them rights which they
deserve.

Finally, | would say that we are waiting
for anotherfifteen minutes of 4 o'clock when,
we are told, there is going to be statement
about Tripura. Now it has become 4.45 p.m.
it began with 120'clock, then wentto 12.15
p.m., then to 4o'clock and then to 4.45 p.m.
Inany case, thisis a question now which has
come up suddenly and on which the bona
fides of the Government will be tested -
whether they are loyal and true to the prin-
ciples of democracy and principles of the
Constitution.or whether party considerations
are going to prevent it. | am glad the hon.
Home Minister has come in. The fact of the
matter is that they are not called upon to
dismiss any Ministry. If they were being
asked by us ti dismiss certain Ministries run
by the ruling party, | could understand Mem-
bers on that side of the House being very
agitated about it. There is no question of
dismissing any ministry. The ministry's life
has already ended; on the 28th of February,
the whole term of office has expired. There-
fore, that is not the question. Now that there
is not Government there and there is no
Assembly there, the questionis: Howdo you
fill this vacuum? What do yoy want to put in
the vacuum?(!nrermpn'bns}

" This running commentary is not really
required. It is quite superfluous, because,
the Home Minister has already made a
statement here, a couple of days ago, say-
ing that they want the caretaker ministry to
carry on till the next elections. The point is
thatthe next election has gottobe a free and
fair one. Otherwise, it has no meaning. The
Govemnment is realising now about the
methods operating of the Chief Election
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Commissioner and whose language, some.
times, is a bit abrasive. Last year, when
three times, deputations on behalf of the
opposition parties met the Prime Minister to
complain against the behaviour of the Chief
Election Commissioner and the way he was
behaving, then of course, these gentlemen
refused to touch him. They said, no, he must
remain. (Interruptions) Now that the rub-
bish has come, you have to dismiss what he
was said. Please doit. You saythatyou have
inquired into the allegations made by the
Chief Elections Commissioner and it is all
rubbish. You say that it is all rubbish.

The point s, if elections are to be held
as declared on the 3rd of April, there is not
muchtime. Today, is 3rd of March and within
this time, you have to ensure that those
elections will be free and fair. Now, on our
side of the House, whether you like it or not,
wedo not believe that a caretaker Govern-
ment which means the same ministry re-
maining in power, which was there all this
time and against whom serious allegations
have been made, that ministry remaining in
the name of being a caretaker, can possibly
ensure free and fair elections. It is a heavily
partism ministry, which does not, | think,
believe in the doctrine of free and fair elec-
tions. | do not mention other people who
were also there, perhaps, at that time.

I, therefore request the hon. Minister,
when he makes his statement, to take cour-
age into both hands and to say that this gap,
this constitutional sort of a vacuum or void
which has arisen should be filled only by the
logical device which is provided in our Con-
stitution and that is President's Rule. That
should be proclaimed without any further
delay. If you want to take the opinion of the
Govemor, please do so. Even that, we are
not told up till now, what the Goven)or‘s view
of the situation there is. So, please ask him
to give you a report within some stipulated
time. It cannot be left open-ended that until
the 1st of April or 2nd of April. We do not
know whatis the assessment of the situation
there. The Govemor is there for that pur-
pose. Please try to get some report from him
within eight or ten days. That is also too
much, Ithink. Itcan come much earlier. And
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then, please inform the House, what is the
final assessment and decision that you are
going to take because it will certainly do no
good to the ruling party, if they permit such
people to remain in the name of caretaker,
who can really rig these elections, | should
say.

This also a very sensitive area of the
North-East, where there is this massive
tribal population. Ypu should remember all
these things. It will send some message to
other North-Eastemn States also. And, there-
fore, I think that the only reason that they are
belking at the question of President's Rule
is because it would appear that the care-
taker Government's announcement which
has already been made, cannot be revoked
now. How can it be revoked? It is an
embarrassing thing. Having said something
once on the floor of the House, to retract
from it and revoke it, is highly embarrassing
for Shri Chavan. | know it But sometimes,
you have to overcome embarrassments
also in the interest of democratic political
principles.

And, therefore, | would requesf you to
please consider this matter and not tc do
something which will be considered afrontto

democracy and to the people of Tripura's

right of free and fair elections.

Madam, that is all | wish to say. Thank
you very much for the time you have given

to me.

[Transi .ion)

SHRI MOHAN RAWALE : (South Cen-
tral Bombay): Mr. Chairman, Sir, first of all |
would like to thank the Hon. President for
delivering his Address in Hindi. It was highly
commended both in and outside the coun-
try. Every country has its own language. But
even after a lapse of 45 years of indepen-
dence we have not able to develop a na-
tional language. We have a national flag, a
national song, a national bird, but jt is very
unfortunate that we do not have a national
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language. The first President of India Dr.
Rajendra Prasad had said in this House or
the inaugural function of the Constitution of
India that the Hindi language which was
being adopted as the official language of the
country should become our national lan-
guage. Buteven today ithas notbeen made

" the national language although majority of

the people in India speak Hindi.

What the Government wanted to con-
vey has been given expression through the
President’'s Address. It does not make any
reference to price-rise. It appears as if the
Parliamenthas got noimportance, The prices
of essential commodities were increased
even before the Budget was presented.
Custom duty and Excise duty have been
revised. This compromising Govemment
issued 24 ordinances in 36 days. It is an
evidence of how weak the Government is.
This Government is least concemned for the
poor. It is only conscious of its seat. Today
the Govemment has become a toy in the
hands of the World Bank, IMF and the
industrialists of the country. This Govern-
ment is dancing to their tune. The Govemn-
ment which came to power with the promise
to bring down prices within 100 days has
taken no measures in this direction. The
prices of all commodities are rising every-
day but the Government is sitting silent. The
Government is only concemed with the
assistance it is getting from the World Bank,
the IMF and least concemed for how it
affects the country’s self-respect. Arrears of
income-tax and other taxes dues form big
industries are continuously increasing. The
Government is not taking any concrete
measure. Our country ranks third amongst
the borrowing countries. Such a state of
affair has arisen in our country.

Although the Government says that itis
working for the labourer's but its policies are
anti-labour. All the mills in Bombay are lying

. closed and although Govemment has al-

lowed tc open them on cooperative basis it
is not ready to provide equity capital. The
labourers are out of employment the days.
lam also a son of a mill worker. Twelve years
back 70,000 mill workers were thrown out of
employment. They have no food to eat. The
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Govemment should provide equity capital to
revive the mills but the Government is not
ready to provide that Government has taken
no initiative in regard to their rehabilitation
and employment,. The Supreme Court had
given a verdict on 21 October, 1972 that all

the labourers of the cloth mills which had-

been taken over by the NTC should be given
employment and paid all there dues past.

Butthis has notstillbeen done. The Attomey .

General of India had said in the Court that

.their past salaries would be paid within three
months but even after a lapse of four and a
half months neither the people have been
given employment nor their dues have been
paid. The Govemment should make its in-
tentions clear in this regard.

The people of Maharashtra want that
Bombay should be renamed as ‘Mumbai'.
Name of several cities have been changed
viz-Baroda has been renamed as Vadodra,
Cochin has been renamed as Kochhi,
Trivandrum as Tiruvanantpuram, Benares
as Varanasi, Tanjore as Tanjavur and
Trichanapalli as Tirauchirapalli. | do ‘not
know why Bombay is not being renamed as
Mubai. In the Constitution written in other
languages it is written as Mubai. Despite all
this the city is not being named as ‘Mumbai’

Maximum revenue is collected from
Bambay in the form of income-taz and ex-
cise duty. There the problems are so large
in number that those cannot be solved
without the assistance of Central Govem-
ment. About three hundred people come to
Bombay everybody from other parts of the
country., Ithas made the facilities very scare
there.

1'would like to request the Central Gov-

emment that one year's eaming of about
Rs. 17944 crore from Bombay should be
sanctioned for the development of the city
sothatfacilities could be providedin Bombay
city.

The Govemment has taken no con-
crete measures to solve Maharashtra-
Karnataka border dispute which remains
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_such a problem which cannot be solved. It

calls for firm will to solve it. In order to keep
its seat safe and to win the support of some
parties the Govemment has dismissed Gov-
emmentin 4 BJP ruled setes on the grounds
of deteriorating law and order situation. If we
closely watch the situation the number of
people killed in riot hit areas were more in
Congress ruled states onin BJP ruled States.
841 people were killed in Maharashtra and
369 in Gujarat in the riots.

15.58 hrs
[SHRI TARA SINGH in the Chair]

Since the Govemments were their own
they were not dismissed, Therefore it is
clear that the Congress Party cannot toler-
ate a Govemment of opposition. The parties
which were supporting the Congress party
did not condemn the action of the Govern-
ment, but praised it. :

Mrs. Indira Gandhi had the policy of
oppression and for that she had to tender an
apology before the people of the country.
She promised that such a situation would
not recur. This Government has imposed a
ban on the BJP rally just for winning Muslim
votes and to please tts supporting parties.
Today they have oppressed the opinion of
the people at the point of gun, tear-gas etc.

' but the Govemment should remember that

people have the power to overthrow it out of
powe(. The Govemment should remember
that ballots are for superior to bullets.

Shri Indrajit Gupta has made a state-
ment through Doordarshan. But he should
reconsider over what he has said. He said
maximum 1000 to 2000 people must have
come forthe rally and not 10 lakh people. He
could have well under stood had the ban not
been imposed, then he could have seen the
a attendance. May | ask him where did he
see those one thousand
people?(interruptions) Compensation Is
being paid to the riot victims of 1992-93,
those affected by riots in Bombay are being
paid @ Rs. 2 lakhs as compensation. But no
such compensation is’ being paid to riot
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victims who were killed in the aftermath of
Smt. Indira Gandhi's assassination. People
demand that ban should be imposed after
the riots, but in fact it is the Congress Party
which was behind the riots and killed people.

16.00 hrs

Why don’t you ask to ban the Congress
andto compensate those people. They have
not killled in police firing; they have been
killed in thier houses. Even the widows and
children were killed. Itis unfortunate that you
are supporting the same Government.

Just now Shri Indrajit Gupta said about
Shahbano case that his party had opposed
it. This Congress has changed the verdict of
the Supreme Court Shahbano case in this
very House. You are supporting the same
Congress. You support those people who
behave in communal line.

The demolition of disputed structure in
Ayodhya causedacommotionintheworld.....

[English]

SHRI BASUDEB ACHARIA (Bankura):
Sir, the Minister of State for Parliamentary
Affairs made a commitment during Zero
Hour, that is, after Question Hour, that the
Home Minister would make a statement on
Tripura at 4 o'clock. Now, itis 4 o'clock. So,
you call the Home Minister to make a state-
ment on Tripura. (Interruptions) He has to
make a statement.

MR. CHAIRMAN: All right. Mr. Rawle,
you will continue after the statement is made.

Now, Shri S.B. Chavan.

16.02 hrs
STATEMENT BY MINISTER TRIPURA
[English]
THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): | had made a state-

ment in the Lok Sabha regarding holding of
general elections in Tripura and matters
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connected therewith on 1st March, 1993.
Some Hon'ble Members had raised points
regarding the orders passed by the Election
Commission of India on 27 February 1993
and 1 March, 1993 and the contmuation of
the care-taker Ministry in Tripura.

The Election Commission vide its order
dated 27 February 1993 directed the State
Government-

(a) to take disciplinary action against
certain police officers mentioned
in the said order and to complete
the said action before 21 March
1993 underintimation to the Com-
mission; and

(b) to remove forthwith the District
level officers and the officers be-
low the District level mentioned in
the said order from post connected
with the election duties under inti-
mation to the Commission.

By its order dated 1 March 1993, the
Election Commission in amplification of its
order of 27 February 1993 directed that
disciplinary action should also be taken
forthwith against all personnel of any and all
Government Departments other than the
police especially (but no restricted) to offic-
ers of the general administration, such as
District Magistrates, Sub-Divisional Magis-
trates etc. who were present in the party
meetings, in addition to officers of the police
as already directed. The action is required
to be completed by 21 March 1993 under
intimation to the Commission. The Com-
mission has further directed that all such
officers must be removed forthwith from all
and any work connected with the election
duties.

The Election Commission has clearly
indicated that the responsibility of imple-
mentation of these orders lies squa rely on
the State Government of Tripura. The Elec-
tion Commission has also mentioned that
failure to implement these orders may com-
pel the Commission to take further action
including postponement of poll.



